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Family   Planning   Programme 

2711. SHRIMATI CHANDRIKA 
ABHINANDAN JAIN: Will the Minis-ter of 
HEALTH AND FAMILY WELFARE   be 
pleased  to state; 

(a) whether Government's attention has 
been drawn to a recent study conducted by a 
United Nations Mission on India's family 
planning programme as reported in "Indian 
Express" of 13th February, 1993 under the 
caption "Apathy  aborts birth  control plan"; 

(b) whether it is also a fact that the study 
has revealed, serious doubts about the 
accuracy of Government's claim on the 
number of contraceptive users in the country 
and also the practice of giving nflated figures; 
and 

(c) if so, what is Government's reaction   
in regard thereto? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHAN-
KARANAND):  (a) Yes, Sir. 

(b) It has been recommended that one 
•of more sample surveys be undertaken 
with the sample being drawn from list 
of names of women who are registered 
as having an intra-uterine device (IUD) 
inserted in the past 6—8 months. 

(c) The State Governments have al 
ready been advised to conduct studies on 
continuation  rates  of intra     uterine   de- 

vices and oral pills. The performance 
reported by the States in monitored and 
evaluated  through  field samples checks. 

 



Written Answers        [ RAJYA SABHA ] to Questions 2 4 

 

Committees    and     Groups      functioning 

under   the Medical  Council of India 

21713-. SHRI     SANTOSH KUMAR 
SAHU:  Will   the   Minister   of  HEALTH 
AND   FAMILY    WELFARE   be   pleased 
to   sta te: 

(a) the names of Commitees and Groups 
functioning under the Medical Council of 
India, its composition and functions;  and 

(b) what steps Government have taken or 
proposa to take to include Central/ State 
Health Officers/CGHS Doctors in such 
Committees or Groups as also exchange 
information between the Council and 
Doctors? 

THE MINISTER OF HEALTH AND 

FAMILY WELFARE (SHRI B. SHAN-

KARANAND): (a) The Executive Committee 

and Post Graduate Committee are flu 

statutory committees constituted under the 

Indian Medical Council Act, 1956. The 

composition and functions of these 

committees are laid down in the said Act-In 

addition there are sub-committees dealing 

iner-alia with with curriculum, registration 

and equivalance, migration, eligibility and 

matters pertaining to the laying down of 

standards for medical colleges, 

(b) State Governments, Universiies and 
Central Government are already represented  
on   the  Council/Committee. 

 


